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DELTA CORP LIMITED

Regd. Off:- Peninsula Centre, No. 4, Galaxy Co-Operative Housing Society,
0Off Dhole Patil Road, Pune - 411 001.

Notice is hereby given pursuant to Clause 41 of the Listing Agreement with the Stock

Exchanges, that a Meeting of the Board of Directors of the Company will be held on

Thursday, 25" April, 2013 to consider and approve, inter-alia, the Audited Financial

Results of the Company for the financial year ended 31% March, 2013 and to
recommend dividend, if any.

For Delta Corp Limited

Hitesh Kanani

General Manager - Company Secretary & Legal

Place: Mumbai
Date: 18" April, 2013

Geometric

Geometric Limited
Regd. Office: Plant 6, Pirojshanagar, Vikhroli (West), Mumbai - 400 079.

Notice is hereby given that a meeting of the Board of Directors of the Company
is scheduled to be held on Monday, April 29, 2013 inter-alia to consider and take
on record the financial results of the Company for the year ended March 31,
2013 and recommendation of Dividend, if any, for the financial year 2012-13.

For GEOMETRIC LIMITED
Sd/-

Place: Mumbai
Date: April 18, 2013

Maria Monserrate
Company Secretary & Compliance Officer

NOTICE

Shri Ramesh Narayan Kadam a Member of the Sea Grace CHS
Ltd.Co-operative Housing Society Ltd. having address at New Link
Road, Borivli (W), Mumbai. and holding Flat No. 301/A_in the
society, died on Dt. 9th Sept.2007 Ramesh Narayan Kadam without
making any nomination.

The society hereby invites claims and objections from the heir or
heirs or other claimants/objector or objectors to the transfer of the
said shares and interest of the deceased member in the
capital/property of the society within a period of 15 days from the
publication of this notice, with copies of such documents and other
proofs in support of his/her/their claims/objections for transfer of
shares and interest of the deceased member in the capital/property
of the society. If no claims/objections are received within the period
prescribed above, the society shall be free to deal with the shares and
interest of the deceased member in the capital/property of the society
in such manner as is provided under the bye-laws of the society. The
claims/objections, if any, received by the society for transfer of shares
and interest of the deceased member in the capital/property of the
society shall be dealt with in the manner provided under the bye-laws
of the society. A copy of the registered bye-laws of the society is
available for inspection by the claimants/objectors, in the office of the
society/with the Secretary of the society between 8.00 A.M. to 8.00
P.M. from-the date of publication of the notice till the date of expiry of
its period.

For and on behalf of
The Sea Grace Co-op.
Housing Society Ltd.

Place : Mumbai

Hon. Secretary
Date : 19- 04 - 2013
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PUBLIC NOTICE

I here with this notice
inform and declare that my
client Akhilesh Shrichand
Gupta, Age-30, residing at
Sagar Park, Amrut Nagar,
Ghatkopar (West), Mumbai-86,
had misplaced his Flat no.502
Agreement papers, dated
18/11/1993 of Sagar Builder &
Vikas Parekh & Chetan Parekh.

If anybody has found above
documents, please contact on
below address.

Adv.Sandeep Pandey
Shop-19, Gomati Nivas, L.B.S.
Marg, Bhandup (W), Near SBI

Bank, Mumbai - 400078.
Mob. : 9819006414

PUBLIC NOTICE

I here with this notice
inform and declare that my
client Mahadeo Shivram
Kotare, Age-54, residing at X-
81/1, Station side, Phirozsha
Nagar, Godrej Colony, Vikhroli
(E), Mumbai 79, had misplaced
his Flat no.13, Shree Sadguru
Kripa Soc., Darave, New
Mumbai, Nerul 400706
Agreement papers, dated
18/04/2001.

If anybody has found above
documents, please contact on
below address within 15 days.

Adv.Sandeep Pandey
Shop-19, Gomati Nivas, L.B.S.
Marg, Bhandup (W), Near SBI

Bank, Mumbai - 400078.
Mob. : 9819006414

NITIN ALLOYS GLOBAL LTD.
Regd. Office: A-232, Building No.3,
Rahul Mittal Indl. Estate, Sir M.V. Road,
Andheri (E), Mumbai-400 059.
NOTICE

Notice is hereby given that the
meeting of the Board of
Directors of Company will be
held on Thursday, 30th May,
2013, at 5.00 p.m. at the
Corporate Office: Prestige
Precinct, 3rd Floor, Almeida
Road, Thane (W) — 400 601, to
consider and to take on record
the inter alia Audited Financial
Results of the Company for the
quarter & year ended 31st
March, 2013.

Mumbai, 19" April, 2013

By Order of the Board of Director

Mumbai -
Notice-cum-A

Il th

Jetalpur Road, Alkapuri,
Vadodara - 390007

a note of the above.

Place: Mumbai
Date : April 18, 2013
No. 009/04/2013

MTNL/BSNL :
Others

CALL

m h

Information Memorandum (KIM) of all the Schemes of
ICICI Prudential Mutual Fund

hem

400 051, Tel: (022) 26428000, Fax: (022) 2655 4165.
ion D

heme Inform

f Official Point of

f ICICI Prudential M

NOTICE is hereby given to all the unit holders of the Fund that ICICI Prudential Asset
Management Company Limited is shifting its Vadodara branch OPAT located at 3rd
Floor, Landmark Building, West wing, Race Course Circle, Vadodara - 390005, Gujarat,
to new premises with effect from April 22, 2013 at the address mentioned below:

ICICI Prudential Asset Management Company Limited
2nd Floor, Office no 202, Gold Croft,

Contact no.: 0265-2322285/86
The above provisions will be in force till further notice. Investors are requested to take

This Notice-cum-Addendum forms an integral part of the SID and KIM of all the
Schemes of the Fund, as amended from time to time.

For ICICI Prudential Asset Management Company Limited

1800 222 999
: 1800 200 6666

Or, apply online at www.icicipruamc.com

documents carefully.

Mutual Fund investments are subject to market risks, read all scheme related

ICICI Prudential Mutual Fund

3rd Floor, Hallmark Business Plaza, Sant Dyaneshwar Marg, Bandra (East),

men ID)/K

f tran ion PAT
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Sd/-
Authorised Signatory
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M i ) ’ ; ; S fererm, whifean 3 s et Hefi SaeEr S ST S B
1. Offer Price is Rs. 88.50 (Rupees Eighty Eight & Fifty Paise Only) per e A A RSl A A - o T Reen e wrw
Equity Share. There has been no revision in the Offer Price. - TN TeHAT (e T Yerdsh THgT=aT THYT . . ) )
2. Committee of independent directors (hereinafter referred to as ST % TEI) e e e e e S AT, B 23 FEHR, 2022 Uofl NSRS THATH FHI
“IDC”) of the Target Company recommends that the Offer Price of . . . . TEUH ol T RUATEIS Uh TS Shololl TR, SOl WEAT SIS
Rs. 88.50 per Equity Share is fair and reasonable. The IDC’s - AT T (S T AmHiEserT % FEI) RESILN TR AT HISIUN TR, fafifde et wrefumeian gen sremmEren Fmie gdar #ta Teean
recommendation was published on April 15, 2013 (Monday) in the SAPIA T Tamiea G e il S
same newspapers where the DPS was published.” i _fmfem: a T
the same should be read as ) sm- (efietrrell) T U B, 43 PG, Rty AW HAE HgIM
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recommendation was published on April 15, 2013 (Monday) in the P . & 3% WM, 2083 U Hojcled] aNTaTd! e THO ST Ry Femesrm
same newspapers where the DPS was published.” sl ’%""“’W *E“i' Fifvera Bt 3 Aenfes remaieys! JeRTT el S,
Issued by the Manager to the Offer on behalf of the Acquirer and PAC: [AHTET=AT GeaTd ™ FeflsId STHAe NSl o Trfier fommde seReartt Tyl nfdes aufasuTde emaffid smeReard
® TR STH STere T anfr sl autear foa=n foardl arewda avten yewifiE seRgand
citi fomela Frpreh sredtean £ ateardies die R ST,
Citi Global Markets India Private Limited 7 & ks « 7 e
itigroup Global Markets India Private Limite T /A SR T /A e o
Citi Corporate and Investment Banking, 8th Floor, Bakhtawar Building / / ° o
Nariman Point, Mumbai - 400 021, India. HEHTAT HATSITAEA
T: 91-22-6631 9890, Email: gmmpfaudler.openoffer@citi.com g/ -
Place: Mumbai fehToT: TOT =t &t
Date : April 19, 2013 FATF: 99.0%.3023 warers (fr)




